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IN THE CENTRAL ADMIN ISTRATIVE TRISUNAL: HYDERAB 2D BENCH
2T HYDERA3AD

OLIGINAL APPLICATION NO, 366/92

DATE OF ORDEK: 28,4,1992

BETWEEN

M.Narasimham .. Applicant.

AN

1., The Superintendent of
rost Cffices,
Mahapbubnagar Diwision,
Mahabuonagar,

2., The Director of Postal
Services, Hyderabad
Region, Hyderebed.

3, The Post-iMaster General,
Hyderabad Region,

Hyderapad, : .. hespondents,
Counsel for the Applichnt «+ Mr,S5.Ramakrishna Rao
Counsel for the Respondents, .. Mr,M.Jagan Mohan Keddy

NS Chese

CORAM

HON'BLE SHKI "I, CHANDKASEKHARA REDDY , MEMBER (JUD L, )

(Order of the(ﬁiﬁglé;geggggh delivered by

Hon'bls Shri T.CHANDRASEKHARA REDDY, MEMBER (JUDL,) )

Mr.b.ramakrishna kao, Advocate for the applice

and MrM.Jagan Mohan kedd:y, Stending Counsel for the

respondents are present, Heard both sides,
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This is an applicatibn filed under Section 19,
of the Administrative Tribunals Act to consider the applicant
for the Second time-bound promotion to the cadre of HSG=IT
with retrospective effect from 1,10,1991 with all consequential
el -
benefits @& pass such other order or orders as Imay)déem fit

and proper in the circumstances of the case,

The facts giving rise to this OA in brief are

as follows:

2. ) The applicant is working as Sub-Postmaster,
Hanumanpura T.5.0., Mahsbubnagar, He had rendered 35 years

of un".blemished record of service. The asplicant was due

for the Second time bound promotion with effect from 1,10,1991
According to the applicant, the applicant is not given the

Second Time Bound promotion as he is undergbing a minor

penalty of recovery of pay,

3. According to the applicant he had submitted

a representation on 16,1,1992 to the Post-Master Genefal,
ﬁyderabad Region, Hyderzpad for redressal of his grievance,
Admittedly the said réprasentation is not disposed of by the
salid postmester General, Hyderanad.FﬂSix months time nas not "ot
elapséd from the date of the said representation, we are of

the opinjon thet it would be fit and proper to dispose of the
CA at the admission stege itself by giving appropriate

directions to the respondents,

4, - Hence we direct the respondents to éispose of
|

the representation of the applicent dated 16,1.199% and

pass. final orders thereon within six weeks from the date

of the communication of theforder, If the applicant
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continues to be aggrieved the applicant would be at liberty
to approach this Tribunal afresh in accordance with Law,
The OA is disposed of at the admission stage itself with
the above saild d&irections, In the circumstances we make

no order as Lo <costs,
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(T.CHANDRASEKHARA REDDY ) /
Member (Judl, )

Dated : 28%¢h Bpril, 1592 L—\,_
L%

(Dictated in the Open Wurt) pepuytyrRegistrarty)

The Superintendent of Post Offices,
Mahabubnagar Division, Mahabubnagar.

The Director of Postal Services, Hyderabad Region, Hyderabad.

The Postmaster General, Hyderabad Region, Hyderabad.

One copy to Mr.S.Ramakrishna Rao, Advocate, CAT.Hyd.

One copy to Mr,.Jaganmohan Reddy, Addl.CGSC.CAT.Hyd,
One spare copy. ‘

pvin,



TYPED By / COMPARED B?“ :

Y
D
. CHECKEL BY Q‘

THE HON'BLE MK

{
l\q\\-v APPROVED 3y
\
1

THE HON'BLE Mk, «BALASUB

MANIAN:M(2 )
. THE HOW'BLE MR T \CHANDRASEKHAR REDDY ;
MEMBER ( JUDL )
: AND |

THE HON'BLE M. 4,7,

, | |
. ‘ el
N

‘;Dateds 2K (‘}-1992.

|

|

| Q_BDER’/—JUDGMEN‘I‘ \1
|

Adml ted and interim

%irections






